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) LOK SABHA

Wednesday, May 18, 1966/Vaisakha 28,
' 1888 (Saka).

The Lok Sabha met at Eleven of the
Clock.

[MR. SpEAKER in the Chair)

RE: STATEMENTS ON CERTAIN
IMPORTANT MATTERS

Mr, Speaker: Papers to be laid on
the Table.

Shri Hari Vishnu Kamath (Mosh-
angabad): Sir, before that, may 1 sub-
mit that more than once in the past
you ‘have pulled up ministers, and
rightly so, for making a statement in
the Rajya Sabha in response to a
calling-attention notice but not here
in this House. Yesterday, in regard
to the incident in the Minister of Warks
and Housing, Shri Khanna's residence,
a statement was made in the other
House, but nothing was said here; he
refused to say anything here, I have
given notice of a calling-attention to-
day also. Why should they make a
statement there and not here? They
are treating a more important House
like this.

Mr, Speaker: I will ask.. (In-
terruption).
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Shrimati Renu Chakravartty (Bar-
rackpore): Why did he not express
regret? It gives a misleading impres-
sion.

Shri Kapur Singh (Ludhiana): The
hon, Member, Shri Madhu Limaye, has
twice made a reference to g theft of
foreign exchange worth Rs. 40 lakhs.
As far ag we were able to understand
from the statement made by the hon.
Minister yesterday, the question of
theft by ecither Messrs Chamanlal &
Company or somecbody else did not
arise; it was merely a question of
transmission of foreign exchange by a
firm which is residing outside. Shri
Chamanlal was only indirectly con-
nected with that transaction and the
question of theft did not arise.

Mr. Speaker: Whether it arises or
not, I have said . . . (Interruption).

Shri Kapur Singh: Therefore, my
submission is only this ... (Inter-
ruption).
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Shri S. M. Banerjee (Kanpur): Sir,
I have just now been informed by
your office that you have kept one
call-attention notice, regarding the im-
port of jute to the tune of Rs. 2-1j3
crores illegally, pending. I only want
to know whether this will come up
today.

Mr. Speaker: I have asked him to
make a statement.

Shri 8. M. Banerjee: Today is the
last day of the session; fortunately,
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on certain important
matters

we are meeting today. May I request
you to ask the Labour Minister to
make a statemont either now or late
in the day regarding the proposed re-
trenchment of 10,000 people from the
oil companies. Let him make a state-
ment.
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Shri Hem Barua (Gauhati): 1 just
wanted to draw your attention to a
very relevant thing. The Chief
Minister of Manipur has disclosed a
very startling fact that the Naga h‘.xs-
tiles who went to Pakistan for mili-
tary training and collecting arms are
now trying to get through Mizo Hills
and cooperating with the Mizo retels.
‘This is a very disturbing thing. There

Attack on a 17466
Minister’s Gunman

is no security in that part of our
country. 1 am getting telegram and
letters everyday. I want that the
Home Minister should make a state-
ment on this. I just wanted {0 know
what measures he has taken to pre-
vent these Naga hostiles from entering
into Nagaland through Mizo Hills from
Pakistan.

Mr. Speaker: If the Ministar can
make a statement, he may do it.
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STATEMENT RE. ATTACK ON
MINISTER'S GUNMAN

Shri Harl Vishnu Kamath (Hosh-
angabad): Is there anything fishy
about the Incident that occurred ip
the Minister’s residence? Why does
he not say anything on that?

The Minister of Home Affairs (Shri
Nanda): Yesterday, I was trying to
get up to say somothing on it. 1 did
not make the statement there of my
own accord. I had gome there for
something else about the Jammu and
Kashmir incident. Then, somebody
agsked me about that and I gave the
information that I had with me.

Mr. Speaker: Here also that
been asked.

had

Sbhri Nanda: I was thinking of get
ting up....

Mr. Speaker: If I had been told, I
would have called him. I was look-
ing to him. Mr. Khanna was also
there. Here also, the Members had

asked for the information.
—

Shri Nanda: [ came after the ques-
tion had been raised. 1 was told that
there was some question about that
I was just getting up. But 1 could
not catch your eye, Sir.

8hri Harl Vishno Kamath: That ix
too bad.

Mr. Speaker: If he could not catcy
my eye, he could catch my ear '
least.

Shri Nanda: I am very sorry..





